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(d) whether a national programme on epilepsy is in place, if so, the details
thercof and if not, the reasons therefor?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) to (d) It is estimated that there are about 8-10 million
persons with epilepsy in India. While “Health” is a State subject, the Government
of India supplements the efforts of State Governments to provide health services
including treatment of epilepsy.

General facilities for “carly diagnosis and management” of epilepsy are available
in Government hospitals. Specialized treatment for epilepsy is available in institutions
such as All India Institute of Medical Sciences, New Delhi, Post-graduate Institute
of Medical Education and Resecarch, Chandigarh and National Institutce of Mental
Health and Neuro Sciences, Bangalore. In addition, management of mental disorders
including treatment for behavioral and psychological systems of epilepsy is also a
part of District Mental Health Programme, being implemented in 241 districts of
the country.

The treatment gap is attributable to stigma in the society towards epilepsy,
inadequate knowledge among the public about availability of treatment, etc.

As informed by National Institute of Mental Health & Neuro Sciences, Bangalore,
workplace stigma is mainly due to lack of awareness among the employees and
employers. This is being tackled through various non-Government organizations, mainly
Indian Epilepsy Association (IEA). There are 22 chapters of IEA in the country and
they are conducting number of awareness campaigns in the forms of lectures, film
shows, street shows and various IEC materials for common people.

Financial assistance to states for improving hospital services

$2500. SHRI RAMDAS ATHAWALE: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the number of proposals received by the Central Government as on date from
various State Governments including Maharashtra for financial assistance to improve
services in hospitals during the last three years;

(b) the details of the action taken by Government thercon; and

(c) whether Government proposes to allocate more funds to State Governments
for this purpose in the current Five Year Plan?

T Original notice of the question was received in Hindi.
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THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) Under the National Health Mission (NHM), States/UTs
submit their proposals in the form of Programme Implementation Plans (PIPs). PIPs
submitted by States/UTs during last three years are available in public domain at

http://nhm.gov.in/nrhm-in-state/state-program-implementation-plans-pips. html.

(b) The PIPs received form States/UTs are appraised by the National programme
Coordination Committee (NPCC) and their approvals in the form of Records of
Proceedings (RoPs) are issued. These RoPs are available in public domain at NHM’s

website. www.nhm.gov.in.

(¢) There is a plan provision of ¥ 2,68,551 crores for Department of
Health and Family Welfare, which includes ¥ 1,93,405 crores for NHM, which
goes to the States. This is considerably higher than the 11th Plan provision and

allocation.
Making essential drugs available to all

2501. SHRI MOHD. ALI KHAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@) whether Government is making essential drugs available for all including

poor persons and at hospitals also; and

(b) if so, the details thereof along with the funds sanctioned/spent for this
purpose during each of the last three years, State/UT-wise and if not, the reasons
therefor?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) Public Health being a State subject, primary
responsibility of providing essential medicines for all is that of State/UT Governments.
However, under National Health Mission, financial and technical support is being
extended to States/UTs to provide free essential drugs in public health facilities based
on the proposals submitted by the States/UTs in their Programme Implementation
Plans (PIPs). Operational Guidelines on Free Drugs Service Initiative have been
developed by the Government and shared with the States. The States are also being
given an incentive to roll out such an initiative. The State/UT-wise details of the
funds sanctioned for drugs and supplies under NHM during last three years are

given in the Statement.



